Considering the floating population at the Madural Rallway Station, | request that escalator

facility may be made available at the Madurai Railway Station. It should be done on a war-foating.

My rnext point ig cleanliness. Thig has been the concern of every hon. Member right from the
hon. Member, Shri M. Venkaiah Naidu, who spoke first on it. The reason why railway stations are not
properly maintained is that the work is being given to private contractors who sub-contract the work
and pay only fifty per cent payment to them and that iz why the work is not being done properly. At
most of the railway stations, including the Chennai Rallway Station, the work 12 ance again taken
back by the Railways themselves and now they are properly maintained. As a woman representative,
[would like to suggest this to our hon. Ballway Minigter. In Tamil Nadu, maore than one lakh self-help
graups have been created by our Deputy Chief Minister, Mr. MK, Stalin, and they have been given
many jobs. Why cannot we give this work to them as an inftiative to maintain cleanliness bath at
railway stations and toilets on running trains? Why don't we give this wark to the NGOs on a trial

basis 7 This way they will be better maintained.

Mr. Deputy Chairman, with these words, | thark you once again for having given me this

opportunity.

MR. DEPUTY CHAIBMAM: The House stands adjourmed to meet at 2.30 p.m.

The House then adjourned for lunch at two minutes past one of the clock.
The Houge re-assembled after lunch at thirty minutes past two of the clock,
THE VICE-CHAIRMAN (SHRI TARICQ ANWAR in the Chair.
STATEMENT BY MINISTER
Evacuation of Indian nationals from Libya
THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): Statement by Smt. Preneet Kaur.

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRIMATI PRENEET

KAUR): Sir, | rise to share with the House information on the efforts undertaken by the Ministry of
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Exterral Affaire and other Government of India Minigtries and Departments to assist in the evacuation

of Indian nationals from Libya.

In view of the disturbed conditions in Libya, the Government of Indig took the decision to
relacate Indian naticnals out of Libya and agsist in their return home. The first special flight of Air India

left Libya on February 26, Since then, an air bridge has been established between Tripol and Delhi.

By the end of the day today, 9209 Indian naticnals would have been evacuated out of Libya
including 1450 out of Tripoll and Sehba by Air India flights. YWe expect to complete the exercise of
evacuating all those desirous of leaving Libya by March 10. It may be noted that some Indian

nationals have opted to stay onin Libya.

A passenger ship, Scotia Prince, has alzo ferried 1,188 Indiang from Benghazi to Alexandria in
Egypt from where they arrived in Mumbai and Delhi by gpecial flights organized by the Government
yesterday and early this morning. The ship turned around from Alexandria last night at 2330 hours for
Benghazi, from where we are cocrdinating the trangport of another 1,750 of our naticnals back to

Inclia via Alexandria. The ship will dock at Benghazi early morning tomarraw.

As we speak, a passenger ship, Red Star One, is alsc on its way to Misurata and Sirte ta ferry
Inclian nationals to Malta from where special flights are being arranged out of YValletta to bring them
back. Anair bridge is also being put in place from late tonight between Sehba and India and we hope

to evacuate abhout 2000 Indian nationals from there aver the next & days, beginning today .

We have confirmed reports that 750 or so Indian nationals from Kufra in South East Libya have
reached Benghazi by the land route. They will now be picked up by the passenger vesgel en route to

Benghazi.

A large number of Indian rationals have croszed the Libyan border into Tunigia and Egypt.
They have been agsisted at the border by Indian Embassy officials to be issued travel documents,
temporarily houged in hotels and cther shelters and provided assistance for their return to India by
commercial and special flights. Similar assistance has also been provided by our Migsiong to Indian

who managed to reach other countries such ag Malta, Greece, Gulf States etc.
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We have taken special care, in association with the Ministry of Overseas Indian Affairg, that
returning passenger to India are facilitated at Delhi and Mumbai airports. At the Delhi airport a special
terminal has been made available for the returnees, who are now being met by the concerned
company representatives and assisted by officiale of the respective State Gavernments, the Ministry

of External Affairs and the Minigtry of Gverseas Indian Affairs.

An IAF IL 76 aircraft has been stationed in Cairo to undertake possible evacuation operations
from Libya. A second L 76 aircraft has also been put on readiness to be digpatched as and when the
need arises. Two ships of the Indian Navy - INS Jalashwa and INS Mysore are en raute and are
expected to be in the region by March 8 to assist in the evacuation operations of any Indiang that

might <till be in the coastal towns of Libya.

Az part of the effort to ensure the safe and orderly evacuation of Indian nationals from Libya,
External Affairs Minister gspoke to his Libyan counterpart on March 2. The Libyan Foreign Minister
assured EAM that all Libyan authorities concerned waould extend every possible assistance for this

purpose.

As assured by External Affairs Minister, the cost towards evacuation of Indians from Libya

gasisted by Government in their safe and arderly return to India ig being met by the Government.

Hon'ble Members are aware of the complicated situation in Libya. The security of Indian
nationals and their safe return to India is the Government's foremost priority. Despite considerable
logistical challenges the Government has put in place a well coordinated operation 'safe home
coming’ to bring home our netionals in the guickest and safest manner possible. | hope the House
will jain me in extending support to all thase invelved in this aperation for the safe return of Indian

nationals from Libya. Thank youl.

SHRI V.P. SINGH BADNGCRE (Rajasthan): We commend the work that you have done. Is
there any panic ameong the Indians who are still there and who are wanting to come from there? Is
there any sort of a fear psychosis there? What ig it and how soon can you get moet of them out?

That you have not really specified.

SHRIMATI PRENEET KALR! | would like ta, through you, Sir, tell the hon. Member that there
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is, certainly, some anxiety if you are stuck in a place which is undergoing turmall. But | don't think
there is a great deal of panic. For most of the people, there i designated person being allocated.
The officers have been allocated to deal with different groups of people. Lists are available with them.
The Embassy in Egypt is ddng a commendable job ag is the Embassy in Libya. They are
coordinating. The people from Benghazi are being taken acroes the border, by ship, by road, to
Alexandria, and, as | said, as of today, we have evacuated 9,209 Indians. We can’t put the exact
figure on how mary peaple there are but ag estimated, there may be about 14,000 persong. As | =aid

earlier, we hope that we will evacuate them all by the tenth of this month.

SHRI V.PSINGH BADMNORE: People are being targeted. Tell us the reasons for their being

targeted.

SHRIMATI PREMNEET KALUR: Mo, no; we are not being targeted for any reason. In fact, we are
getling cooperation from the Libyan Government, that they have allowed us to use two other stations
as well, besides Tripcli, to land our aircraft. They have allowed us to bring ships from Alexandria. And
thig s in all parts of Libya. Sa, we are nat being targeted. There is & general senge of turmoil there.
That is their internal prablem. Our pecple have been working there. And we are committed to bring
them back, and, | think, with God's grace, we should be able to bring most of them home back

gafely. Only those who don't want to come back by choice will be |eft there. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): Some more Members want o seek

clarifications from you. Let them seek together and you can reply after that.
SHRIMATI PRENEET KAUR: Okay, Sir.
THE VICE-CHAIRMAN (SHRI TARIQ ANWAR: Mr. Sudarsana Natchiappan.
DR. E.M. SUDARSANA NATCHIAPPAN (Tamil Naduy: Thank you, Mr. Vice-Chairman.

We are, really, very proud of Dr. Manmohan Singh's Government, Sir, especially the Foreign
Minister, Foreign Secretary and the Minister of State, and most specifically the Ambassador, Ms.
Mani Magalal, who is there in Libya, and is doing a wonderful job for the past two-and-a-half years

becalge | know her personally that when some people from Sivagangai area were facing the
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harassment of the local people, 30 persorg were repatrigted with the help of the Ambassadar.
Therefare, we know how excellently the Embassy is working. During the recent memory sequences,
we find that through the best teamwark they have done it. We are happy that the people are being

protected, and that their assets also are being protected.

MNow, | would like to pose a guestion. lg there any corwention ar agreement with the
Government of Libya, be it this Government or a successive Government or any other Government,
to protect the moveable and immaoveable properties of the citizens of India who are coming out of
that country now for the protection of their life? More specifically, thair bank accounts and other
movables, which are left there as it is, are to be protected, and they have to be trangferred to the

concerned persons.

MNumber two, Sir, ig! s there any compensation provision there for the people who are not
having such type of income or property, who are losing thelr livelihood and are coming back to India?
The third one, Sir, is regarding the rest of the people who are ditizens of India and are living in Libya.
They have to withetand all their attacks. lg there any provision made for the protection of those

citizens? And in which way is the Government of India dealing with these issues?
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SHRI JESUDASU SEELAM (Andhra Pradesh): Sir, | also join my calleague, Shri Natchiappan,
in congratulating the hon. Minister, her team, the Fareign Secretary and the embassy officials for
coordinating their efforte and relieving those people of their peychological pain. | would like to know
from the hon. Minister, apart from Punjab, what the break-up of people State-wise is. These people
are normally working in the service sector. What is the rehabilitation programme? It is not because of
their fault that they are coming back. It ie because of certain happenings there. What is the

mechaniam for rehakilitation and taking care of their livelihood back home?

SHRI N. K. SINGH (Bihar): Sir, yesterday, | have, through a Special Mention, drawn the
attention of the Minister of External Affairs to thiz issue. Considering the volatility and uncertain
situation in the Middle East, has the Ministry of External Affaire drawn any strategy paper an the likely
contingent effect of what is happening in Libya on other countries, both from the point of view of the
burden it might cast on the evacuation, and more impartantly on the volatility of cil prices? How will it

really affect our overall economic strategy?
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SHRIMATI VASANTHI STANLEY (Tamil Nadu): Thank you, Sir. While appreciating the sincere
efforts made by the Union Government and the Ministry for bringing back our people, | would like to
express my deep cancern over the delay. When China claims that it has evacuated its people 100 per
cent and small countries like Philippines have evacuated their people, our people are being deprived
of their basic amenities. While we express our deep concern, we would like to know the reasaons for

the delay and request to seetoit that all the Indians are brought back immediately. Thank you.

SHRI P. RAJEEVE (Kerala): Sir, | raised this issue during Zero Hour today. According to the
information given to me, the Government of Libya has already given an ultimatum to evacuate all
foreign rationals on or before 7th March, 2011, that is, coming Monday. What is the status now?
How many people have been evacuated til now? How many flights have you used for evacuation

purpose? How many flights were of Air India and how many were of private airlines?

Secaondly, as far Sebha Airport, we are not operating any flight now. Nearly 2,000 people are
frapped at Jufra and Sebha, which ig 700 kilometres away from Tripali. It is very difficult to reach the
Tripoli Airport because it is very dangerous to travel by road. | wolld like to know whether the Ministry
or the Embassy have sought landing permission of Indian aircraft at Sebha Arport. | would also like to

know whether any evacuation process has started fram Sebha.

Sirt iz 500 kilometres away from Tripoli. Around 1,500 Indians are trapped in Sirt. It is very
difficult to reach Tripoli. There s a seaport in Sirt. YWhat are the steps taken by the Government of

India to evacuate the Indian pecple from these places?
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Then the fourth place iz Kufrah in western region, where 900 peaple are trapped. Out of that,

500 have already been shifted to Benghazi. What is the latest position?
THE VICE-CHAIRMAN (SHRI TARIG ANWAR): Please conclude.

SHRIP. RAJEEVE: Sir, it iz g very important issue. | have raized this issue In Zero Hour today.
It i & very important issue connected with the lives of several Malayalees and Indians. Please permit

me.

I'would also like to know whether the Ministry has created any cricis management team. |
would also like to know whether the officials are sufficient to handle all theze things. | have got
several maile mentioning that there is na mechanism. They decide it on the basis of first-come-firat-
served to catch the flights. How many officials have you deployed to hande this igsue in Tripoli
Embassy? |s there any crisis management team ? You have very good experience of handling such a
situation during the Gulf crigis. It is an entirely different situation. The evacuation process is totally
unsatisfactory. The peaple are pleading for their life. Mast of them are under holge arrest. They have
no food and other things. What steps have been taken by the Government to address this issue?

Thank youl.

= ST & (STR) | SUEHETE S, WEY Uee 1 4 39 @Iaw] Bl gvag o
T & gat e O e aif¥a $AR S [ 89 3w Aewyef faww & R | S e fi,
TSTTeBT TR B2 14 TS YaE & 21| H== 1 #3l] He 1521 =1 o SR T & a H qara &, S
x5 gHET I 21 3R 9 T8 2 9 Ay g8 e S ud) 8 B gaf i
R =i BT S-S e GAIE 2] 25 £ U1 98 "1gel el gl 57 A9 BE W21 £ [ a5 w
SRETY 1 WEA W (el 981 £ ofR o oW 921 ke 1 =1E ¥8 2| U fpar anwed @1 oy 2 s g8t
SR E HE 8, 59 22 % 94 HIA T SR 9H S 92 2 TR SUR] YFIA ATk A B T8l
o171, T O 9 o A ] feean?

SHRI 8. THANGAWVELL (Tamil Nadu): Sir, two workers, Murugaigh and Ashok Kumar, from
Tirunelvelli district of Tamil Nadu, who were employed with the Korean group, have been killed there.
I request the Government to provide compensation and employment ta the family members of the

deceaszed.

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRIMATI PRENEET

KAUR): Sir, & guestion was asked whether there was any agreement between India and the Libyan
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Government so &s to ensure protection of property of the Indians being evacuated? | think it is the
host country whose responsibility is to protect all the assets of the residents in their country,
including foreign natiorals. YWe are not aware of any compensation scheme in place in Libya for

compensating the losses incurred during this period of time.

A guestion was asked as to how many people want ta live in Libya and it was also asked as to
how many people are from Punjab. It is estimated that about 10 per cent might want to stay there.
However, they are assessing the situation. So far ag Punjgb ig concerned, there were nearly 300
pecple, mainly in the Benghazi area, working with two companies there. They have been in touch
with me specifically throughout these days. They have been through a very difficult time. But they are
safe. Whatever little their moveable assets were, they say, have been ransacked. They have all been
loaded on the ship at Benghazi, which is going to leave for Alexandria. 1t will be docking on the &th

maorning, that is, tTomorrow morning, and they should be leaving tomorrow evening.

Qur naticnals are not required to pay any money far their repatriation. The condition in Libya is
efill very unzettled, so there is no arrangement regarding the protection of properties that they are
going to leave behind. This will be taken up with whichever Government ensue after this. We hope
they will be cooperative and helpful in locking after whatever our ditizeng have left behind and

compensate them accordingly.

Then a question was raised: s there any strategy 7 What is going to be the fall out of what is
happening in the Middle East and especially in this wake of surging cils prices, etc.? We are at the
moment agsessing the developments in the Middle Fazst in close consultations with our Ambassador
there. The welfare of our citizens is beling monitored. | think we can anly take a call on it after the

situation improves there.

The hon. Members wanted to know how many pecple are there from which parts of the
country. As | said, there were nearly 300 people from Punjgb. There are people from Kashmir,
Kerala, Crizsza and Bibar. There were some labourers from Bihar who had gone there. We, so far,
have not compiled State-wise figures. As soon ag we do that, | am sure, the Minister of External

Affairs will inform the House.
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The hon. Member wanted to know about the resettlement of Bihar labourers who have come
back. Since they all went there privately and were working with private firms and companies, on
humanitarian grounds, whatever the Government can do, it will take a lock at it. We would also

request your State Gavernment to see how they could be helped in locking after these labourers.
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As far ag arrangements that have been made to Indian Embassies, our Embassies in Tripali,
Cairo and Tunisia, they have all been strengthened with additional staff from various neighbouring
Embassies. As | said, - | spoke with the officials - they are at the border between Benghazi and
Eaypt. They have already put in place five or six officials who are facilitating the people. Some of
them have gone by road, and the athers have crossed over. Sa, whatever ig possible is being done.
And, in Embassies, where there are no officers, they have put respongible citizens as nodal

officers...
SHRIP. RAJEEVE: How many officers have been deputed to Tripoli, specifically ?
SHRIMATI PRENEET KAUR: | don't have the exact figure ... (nterryptions J...

SHRI P. RAJEEVE: You are dealing with a major crigis in Libya, and ag the Minister, you

should know how many people are warking there.
SHRIMATI PRENEET KAUR: | am sorry for that. | will give you the number ... (nteruptions)...
SHRIP. BAJEEVE: You are taking thig igsue lightly.

SHRIMATI PREMEET KALIR: We are nat taking it lightly. | have just gat the number. There are

12 officials in Tripali.

SHRI P. BAJEEVE: My guestion is: What is the additional number of people who have been

deputed to deal with this issue?
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SHRIMATI PRENEET KALIR: The addtional staffe are assigting the officers from Cairo

...(Interruptions ). ..

SHRI P. RAJEEVE: But how many of them are there? Sir, | seek your protection. People are
crying for their lives there. | want to know how many people are there to facilitate the people in this

time of crisis.

SHRIMATI PRENEET KAIUR: There are 12 people staticned at Sehba, whichis on the border of

Eaypt.

SHRI P BAJEEYVE: | want to know how many officers have been deputed at the Tripoli

Embassy to deal with this crisis. That is the specific guery.
SHRIMATI PREMEET KALR: There are 12 afficers in Tripali.
SHRIP. BAJEEVE: How many additional officers are there?

SHRIMATI PRENEET KALUR: The additional officers are nat there in Tripaoli; they are in Egypot
and Turisia. And, from other Embassies, they have poaled in people to man the border and to

facilitate our people going acrose the border ... dnterrptions ). ..
SHRIP. RAJEEVE: This is a very serious issug...
THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): | think she has replied.

SHRIP. RAJEEVE: She has not replied. The External Affairs Ministry has not deputed a single,

additional person to Libya. They have deputed people to Egypt and Tunisia. That is akay.

SHRIMATI PRENEET KAUR: People are crossing over the border at Egypt and Tunisia. Sa,
there have been people from the Embassy of Cairo put at the border to facilitate theze people. It
meang that they are helping the people from Libya going acroes, and there are seven in the Missian in
Libya. | said that there are 12 pecple. So, if you want to know the additional numbers, there are five
people, in addition, in Libya itself and seven people more who have been sent to Tripoll, where in

addition to these twelve people, there are seven maore who have gone there to Tripoli itself.
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Then, another clarification, that was sought, as to whether there was an apprehension that fth
March was the cut-off date. There iz no such cut-off date given by them, allowing us to evacuate aur
people. We hope that by 10th March, we would evacuate everyone from there. There was a guestion
raised ag to why China hag taken out their pecple quicker than Lg, that there have not been o much
delay. | would like to say that China has really not published any official statement regarding the
number of people evacuated from there. And, to the best of our understanding, Philippines has nat
evacuated itg natiornals as yet. Our nationals at Kufra have been escorted, and, | think, at the
moment, there is not a single Indian that is left in Kufra. And, from Sehba, as of today, we are
planning ta airlift 2,000 pecple. Permissions are there in hand. The Air India Flight - it is at Jeddah -

will operate it first flight today.

Sir, there was another guestion about how many have been hurt and how many have died
during this crisis. We have had two accidental deaths during road travel between Tobruk and the
Egyptian border. This was two weeks ago. Assistance had been provided by the Government. There
has been none who has been hurt in the evacuation. But, yes, there have been these two accidental

deaths in the road travel two weeks ago.
| think, Sir, | have covered everything. If there is anything else, | am ready to respond.
THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): Thank you.
SHRIP. RAJEEVE: What is the position of Indiars ... (nterruotions)...
THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): This is not a discussion.

SHRI P. RAJEEVE: It is the question of the life of our pecple. What Is the position of the
Indians in ...(Interruptions)... | want to know. WWhat is the position of Indiang in...., that ig, 500

kilometres away from Tripdli? Have any arrangements been made for them ?

SHRIMATI PREMEET KALIR: Sir, arrangements have been made far every single Indian who is
living there. ... (nterruptions ... | am just giving you the ground realities. If you like, Sir, | would have

it put down on a plece of paper with all the facts and figures and you could have it.
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SHRI TARUN VIJAY (Uttarakhand): Sir, we must record our appreciation for the good work

that the Miristry of External Affairs has done in helping Indians living in Libya.

SHRIMATI PRENEET KALR: Thark you very much.

PRIVATE MEMBERS' RESOLUTION

Redefining contours of food security proposals and restructuring proposed 'Food Security Bill’ as

'Food and Social Security Bill'

THE VICE-CHAIRMAN (SHRI TARIGQ ANWAR): Now, we shall take up Private Members'

regolution. Shri M.K. Singh.
SHRIN.K. SINGH (Bihar): Sir, | mave the fallowing Resdlution:

"This House resclves to redefine the cortours of the food security proposals to include
minimum  entitlements for health and education consistent with human dignity and to

restructure the proposed Food Security Bill as the 'Food and Social Security Bill."”

The current debate on food security neither fully addresses food nor gecurity. There are two
directions that the proposed Bill could take to strengthen Food Security: one, to look at the structural
roats of agriculture and, the ather, to focus an enhancing foad production. We will need to address

thig sconer rather than later. | have no daubt that these will be important macro concerns.

Therefore, Sir, while | would like to mention some important considerations about food, |
wolld like to concentrate mare an security which ig involved. Security at the natioral level does not
automatically translate into food security at the household level: presence of food doss not mean that

it can be afforded by all pecple.

However, an the first part of my intervention, which is on "food’ part of food security, we have
reasong to worry. India has the same climate warries as any region, if not more, given the
dependence on the monsoon and its vulnerability to global climate change issues as well as regional

issues like aerosol pdlution. Secondly, the likely impact of ground-level ozone, which ig expected to
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